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RAJASTHANHIGH C OURT, JODHPUR
No. Cen./ll/1 5/2019 /..Ag.E Date: 31.r. .12022

Copy forwarded to the following for informatio n and necessary
action:-
1. All Registrars, Rajasthan High Court, Jodhpur/ Bench Jaipur.
2. Concerned District & Sessions Judges with a direction to

transfer all the pending such cases to newly empowered courts.
3. Concerned Additional Sessions Judges
4. Concerned Chief -Iudicial Magistrates
5. A.O.J. Confidential/ RJS Estt./ S.C. Estt./ Statistics/ BudgeV

Buiiding/ Cornputer Cell (for uploading the same on high court
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r.r,r:bsite) Rajasthan High Court, Iodhpur.
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